
{Shri Shyam Sunder Mohapatra,} 
to stabilise cotton prices, and the price of 
clothes? Lastly, the Government should 
take a positive decision in this matter so 
that the weavers who comprise one of the 
important sectors of the minority commu-
nity and backward community in our 
country may have a place in our society 
and economy.

PROF. D. P. CHATTOPADHYAYA : I 
have already said that for evolving a ia- 
tional policy we need more information 
and that the first step had been taken and 
money has been set apart for a very ex-
haustive loom ccnsus so that the magni-
tude of the problem is known, in the light 
of which you can take appropriate mea-
sures. My hon. friend wants to know 
the measures we have already taken. I 
have submitted that the Sivaraman Com-
mittee has been set up with wide terms of 
reference and it is going into all aspects 
of the handloom industry. I mentioned 
that the main problems here are ancillary 
to the shortage and therefore more spin-
ning mill?! should come into being. We ore 
encouraging and helping the State Govern-
ments to set up more and more spinning 
mills and as I have said priority considera-
tion is being given to the public sector 
undertakings failing which the co-operative 
sector, and it is for the State Government 
to take the initiative. We are here to 
help them.

Production situation has slightly improv-
ed and therefore the question of hard-
ship is not there. Between July and Nov-
ember 1972, yam production was 414.5 
million kg. and for the same period for 
this year, production went tip to 429.4 
million kg. There is substantial improve-
ment in the production situation and that 
has eased the burden of the weaver con-
siderably. Cotton price rise is engaging 
our attention. There are two type* of 
problems. If the growers get a fair price 
wie should not mind it but undue rise is 
to be checked and we are looking into the 
matter.
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PAPERS LAID ON THE TABLE

P r o t o c o l ,  T ra d e  A  P a y m en ts  AGREE-
MENT AND EXCHANGE OP U tT IW  BET-

WEEN IN w a a n d  B u lg a r ia

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRl SURENDRA PA I. SINGH) : I 
beg to lay on the Table a copy each of 
the following documents signed on the 6th 
March, 1974

(1) Protocol on Economic, Technical 
and Scientific Cooperation signed 
by Shri C. Subramaniam, Minis-
ter of Industrial Development 
and Science and Technology and 
ling. Toncho Chakarov, Minister 
of Machinc Building and Metal-
lurgy of Bulgaria. {Placed in Li-
brary. See No. I.T-6342/74J

(2) Trade and Paym ents Agreement 
signed by Mtntstei of Commerce, 
Prof. D. P. Chattopadhyaya and 
Mr Ivan Nedev, Foreign Trade 
Minister of Bulgaria, fPlaced in 
Library. See No. I.T-6.343/74J

(3) Exchange of I ettcis for the mu-
tual abolition of nuts signed by 
Shri V. C. Trivcdi, Secretary.
Ministry of 1 xtemal Affair* and
Mr. Nenko Chendov. Deputy
Minister of Foreign Affairs of
Bulgaria. [Placed in Library. See 
No, LT-6 344/74],

R e v i e w  & A n n u a l  R e p o r t  o p  H i n -
d u s t a n  Z i n c  L m ,  U d a i p u r  f o r  1972-73

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): I beg to 
lay on the Table a copy each of the 
following papers (Hindi and English ver-
sions) under sub-section (I) of section 
619A of the Companies Act, 1956:—

(1) Review by the Government on 
the working of the Hindustan 
Zinc Limited, Udaipur lor th* 
year 1972*73.


